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EASTERN ZONE BENCH, KOLKATA

IN THE MATTER OF:

{ DRIGINAL APPLICATION NO. 210/2025/€Z

SHRI NAYAN KUMAR PATRA
_APPLICANT
-VERSUS-
1%©7%"IHARKHAND POLLUTION CONTROL BOARD & ORS.
y-Tl”’ 2% 5 . .RESPONDENTS

COUNTER AFFIDAVIT FILED BY OF DEPUTY COMMISSIONER, SERAIKELA
KHARSAWAN, JHARKHAND (i.e. RESPONDENT NO. 6 HEREIN).

, 2UTisn  KIMAR QINgy |, son of _ €4 th8] & NG aged about
2  vyears, by Religion - 4~V , by Occupation - Service under

Government of Jharkhand in the office of Deputy Commissioner, Seraikela
Kharsawan Jharkhand, having its office at

S A KouA— , Jharkhand,

&
do hereby solemnly affirm and state as follows:

1. That, | am the Deputy Commissioner, Seraikela Kharsawan, Jharkhand, (i.e.

... - ~ Respondent No. 6 herein) and that | am aware of the facts and records in
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3. Thaton 22.12.2025 this Hon’ble Tribunal while hearing the instant Original
Application directed the Respondents to file their replied to the averments

made in the Original Application by the applicant.

4. That in pursuance and in compliance to the order dated 22.12.2025 and
25.02.2026 passed by the Hon'ble Tribunal in the instant Original
Application this Counter Affidavit is being filed by Respondent no. 6 of the
Original Ahplication.

5. That the answering respondent wouid like to state and submit that the
Deputy Commissioner, Seraikela-Kharsawan vide order/Memo No.-
564/Gen dated 23.4.2025 directed the Regional Officer, Pollution Control
Board, Adityapur to ensure the compliance of the order passed by the
Jharkhand State Pollution Control Board, Ranchi concerning the closure of

the expanded/violative unit till further order.

A Photocopy of Memo No. 564/Gen dated 23.4.2025 is annexed herewith

and marked as Annexure A. 4

/3
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7 }Kgf;t e statement made in paragraph nos. 1 to 4 of the application
! 3"‘-‘"“, qwres no comment. Moreover, the statement made in paragraph nos. 1=
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8. That the statement made in paragraph nos. 15 to 27 of the original
application being incorrect and misconceived fact is hereby denied and

disputed by the answering respondent.

It is further stated and submitted that adequate and stringent steps have
been taken by the concerned authority in compliance of the order/orders
of the Hon’ble NGT and the order of Deputy Commissioner, Séraikella-
ks A e
Kharsawan, and the report of which has been submitted vide Memo No-
246 dated 14.02.2026 by the Regional Officer, Pollution Control Board,
Adityapur, Jharkhand. The said report reveals that during inspection on
13.02.2026 it was found that seal of door of Electrical Control Pannel
Room of 2 x 600 TPD DRI kiln is intact (Photograph attached as annex. | in
the said report). Other violation part 3 x 10 T, 4 x 15 T, induction furnace,

CCM of 2,20,000 TPA capacity and 37 MW WHRB based power plant was

found closed as well (Photograph of induction furnace, CCM & Stack

attached with WHRB is annexed as annex. Il in the said report) The electric

department has also cut off power supply to the unit (Copy Annexed as
&
annex. lll in the said report). ——

P Photocopy of the said Memo No. 246/Jamshedpur dated 14.02.2026 is

anr}t*xed herewith and marked as Annexure B. o

o .,'-.-'\ s \a

9’ That t}'te statement made in paragraph nos. 28 to 31 of the original

apph};at:on requires no comment.
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10.That save and except what are matters of record, the allegations and the
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misconceived and hence not maintainable.

11.In view of the facts and circumstances stated hereinabove, it is most
respectfully prayed that this Hon’ble Tribunal may graciously be pleased
to dismiss the present Original Application and/or pass such other order(s)
as may be deemed fit and proper in the facts and circumstances of the

case.

12.That this Counter Affidavit is filed bonafide and in the interest of justice. It

is therefore prayed that Your Lordships, may kindly be pleased to accept

— —

the instant Counter Affidavit.

13.That the answering respondent seeks leave to file any further affidavits, if

required, as per direction of the Hon’ble Tribunal.

—

&
14.] state that the statements contained in paragraphs Nos. 1 to 3 are true to
my.knowledge, the statements contained in paragraph Nos. 4 to 9 are true

<t

’~" ““to my information derived from the official records of the case, which |

: verﬂy believe to be true and the rest is/are my respectful submissions

R ,/ before this Hon’ble Tribunal.
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VERIFICATION

|, DM YMAR ANgH |, son of _PRAPAG <14 , aged about
e years, by Religion - 4haDV , by Occupation - Service under

Government of Jharkhand in the office of Deputy Commissioner, Seraikela
Kharsawan Jharkhand, _havi'ﬁg its office at

Swhcgu A — ekl , Jharkhand
is filing this instant Counter Affidavit on this the i_ day of April, 2026.

Date: 2g4.*4
Place: -=eR& s wh | /

Deponent

Ideptifed by me:

22, Mfrenl
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Annexure - A DA A+
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SUTHT B HHEeE, TIDAT-GLEET |

G
: ATRY ¢
T A, WREUE wgu Priser A1, G0 S w@ie-43, Reiw-10.01.2025 B SR gersy
% B M/s Nilanchal Iron & Power Lid, At-Ratnapur, Kandra @ sra (srgoer #t dam od Freis
o) 1974 & 4T 27(2) W Ay (seEor o Ao w Prior afafem) 1981 # A 21(4), 31(A)
& e ! TR (RraRa

ST qR W ied) B aeh ANE A IR OTRY @ 44 B au g
o 3 o A B R S 15 REE S ik 70,87,500.00

(G o Faw TR O ) T @ e
R W S FE ¥g PRie o | HEE g, aavs wgeer e 98, 0 3 w841, R4
03.2025 F W { e 4§ oMy whq o RN B oru ¥g @ wied B SH-546./0,
Re5-19.04.2025 3 Ao § Rit-aren darer & R wvsied o gfm @R @ R

: gt
FA W ﬁ#@:nm.zozs F R FeiRg & ® N o ded F swie R g erdies,
TEPA-EEE D THB-1657 /M0, RA{H-21.04.2025 BRI o Ry Frafeor ¥ orma fer T 3,

T W W uE, wREvs wu R 9, T & swiw-1005, RA-17.04.2025 & mem @
Rif W & Freem w @ v Pl frefa B M 8 -

1. Revoke the closure direction issued vide Ref. No. 43 dated 10.01.2025 (only for the non-
expanded part).

2. Reinstate the Consent to Operate (CTO) issued vide Ref. No. JISPCB/HO/RNC/CTO-
18110094/2024/1484, dated 13.09.2024, valid till 30.06.2026 for the production of :
o Sponge Iron-2x100 TPD and 1x350 TPD
o WHRB Power Plant-12 MW (non-expanded part)
3. Keep the expanded/violation part of the unit closed until further orders.

4. To submit the Environmental Compensation of Rs. 70,87,500/- for the violations
(expanded part) within 15 days of issuance of the letter.

T B SIS A T FENE B ING-546 /80, RAiF-19.04.2025 B e J Fria omy 2
e o < @ O Swited w3 7 guaeii s 3 ReiRa/ewTel wW @ oFR oy 9%
T e e TR # oguee ¥ N T WY FR, i @i, g FeE 9, sieg @
giafga 5 s ¥ o FRw Rar s @ % MU/s Nilanchal Iron & Power Litd, At-Ratnapur,
Kandra # RAi$-26.04.2025 & 11:00 &% et 36 ™ 3 A% § FEAGER Sigued S
g w0 o Ry, @@ 7 wE N Ri-eTe $ dan ¥y ot Wi 3 A o
I, EOERW T rfEUed g TREN, Wl @ drgw B s ¥ 5w wd 3
Rreifaer iRt B s R ST ® - |

4. IEd ANBR, TN - M/s Nilanchal Iron & Power Ltd, At-Ratnapur,

Kandra & Y39 &R W1

-~ M/s Nilanchal Iron & Power Ltd, At-Ratnapur,

Kandra & @ X W
6. #l FAAY FAR W, FEITD CSIHN, TEDA-SaE |

5. ofga Sifued, =ivsq

YA T % oram d wd aRitgw et @ gRw gt ® FRRa R s
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Annexure - %ﬁz -y
JHARKHAND STATE P 60N CONTROL BOARD
REGIONAL OFFICE-CUM-LABORATORY, MB/15 NEW HOUSING CO

ADITYAPUR, JAMSHEDPUR.
Web Site- jspcb.org/ E-Mail ID- jspeb.jsr@gmail.com / Phone— 0657-23832

Inspection cum verification report of M/s Nilachal Iron & Power Limited/OCL Iron & Steel
Limited, At- Ratanpur, Kandra Chandil Road, Dist- Saraikela Kharsawan in light of OA. No.-
2010/2025/EZ: Sri Nayan Kumar Patra Vs. Jharkhand State Pollution Control Board.

Inspection of M/s OCL Iron and Steel Ltd. (Formerly Known as: M/s Nilachal Iron & Power Ltd.) At-
Ratanpur, Kandra Chandil Road, Dist- Saraikela Kharsawan has been carried out on 13.02.2026 by
Regional Officer, and A.S.O. The unit representative Sri Subhash Chandra, COO and Sri Balwant Kumar.,
G.M was present during the inspection.

The unit is engaged in production of Sponge Iron through 2x100 TPD kiln and 1x350 TPD
kiln It has also installed WHRB based power plant of capacity 12 mw. During inspection all above
section found in operation and have valid CTO upto 30.06.2026 vide ref. no. JSPCB/HO/RNC/CTO-
18110094/2024/1484 dated- 13.09.2024. Pollution control.device was also found in operation.

The unit has installed 2x600 TPD of DRI Kiln, 3x10 Tone and 4x15 Tone of induction
furnace, CCM of capacity 2,20,000 TPA and 37 MW WHRB based Power Plant without E.C. CTE
&CTO. Hon’ble NGT has passed an order dated -26.04.2024 which operative part is produced as below:
“29, The original application no. 156/2023/EZ is accordingly disposed of with a direction that the
respondent No. 6 shall not operate the expanded part of its unit without valid Environmental Clearance”
Accordingly, on 26.04.2025 door of Electrical Control Pannel Room has been sealed. Other violation part
was found also closed.

During inspection on 13.02.2026 it was found that seal of door of Electrical Control
Pannel Room of 2x600 TPD DRI kiln is intact. Photograph attached on annex. I. Other violation part
3x10 T, 4x15 T, induction furnace, CCM of 2,20,000 TPA capacity and 37 MW WHRB based power
plant was found closed as well. Photograph of induction furmace, CCM & Stack attached with WHRB is
annexed on annex. II. The electric department has also cut off power supply to the unit Copy annex at
annex. [11.

This is for information and necessary action at H.Q. Level.

Encl:- As above.

0212026 & l, e
(S.A. Khan) 1P Smgh}’)%
AS.0. R.O. Jamshedpur.
Memo No-—--=--- 244 /Jamshedpur, dated l ‘j "0}"“1”‘0?'%_

Copy to Deputy Commissioner, Saraikela Kharsawan for information & necessary action.

1402 20%
(J.P. Singh)
R.O. Jamshedpur.

400
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Annexure -|

B 6ps Map Camera

Raipur, Jharkhand, India
Vv3g6+2rm, Nh 43, Raipur, arkhand

832108, India

Lat 22.87414° Long 86.063011°

Friday, 13/02/2026 12:38 PM GMT +05:30
—— 4

Annexure-ll|
Induction Furnace

)

Kandra, Jharkhand, India &
Chandil, Chowka - Kandra Rd, Ratanpur, Kandra,
Jharkhand 832108, India
Lat 22.876663° Long 86.062818°
E Friday, 13/02/2026 12:42 PM GMT +05:30

s =T RS CHAN/AL
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Annexure-||
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=" Ratanpur, Jharkhand, India &

/ V3g7+rm, Ratanpur, Jharkhand 832108, India
i Lat 22.876896° Long 86.063278°
_ Friday, 13/02/2026 12:46 PM GMT +05:30

3 Google

.-

| ]
A ]

Annexure-l|
WHRB

Raghunathpur, Jharkhand, India
[

V3I6+48c, Raghunathpur, Jharkhand 832108, India
Lal 22.873196° Long 66.06236
Friday, 13/02/2026 12:28 PM GMT +06:30

Annexure-||
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Jharkhand Bijli Vitran Nigam Ltd.

{aN: UQOWJHlDHS@COD}.?OZ]

Office of the Deputy General Manager
/ Electric Supply Circle, Chalbasa- 833201,
E-mail - esechsa2 @gmail.com
[ LiNokel® e DGM/CBSA Dated:£.5/.2.2-/2025
To,
M/s Nilachal Iron & Power ULimited
Ratannpr,;-xandm, Chandil Road

Seraikela-Kharsawan-832402

Sub; - Regarding disconnection of service line for CPP connection,
Ref:= 1, Igtt_je#-nn.r 43, Dated 10.01.2025 of Jharkhand State pellution Control Board.

2. This office letter no.-60,dated 14.01.2025

Yo lly

: : «q ! >
V] u
! Dy. Generd| Mana r (Tech)

Electric Supply Circle, Chalbasa

¥

CS CamScanner



4/23/26, 7:39 PM Gmail - Re: O.A No. g/§56 (Shri Nayan Kumar Patra -Vs- JSPCB & Ors.)

M Gma" Aishwarya Rajyashree <advaish.hc@gmail.com>

Re: O.A No. 210/2025/EZ (Shri Nayan Kumar Patra -Vs- JSPCB & Ors.)

1 message

Aishwarya Rajyashree <advaish.hc@gmail.com> 23 April 2026 at 19:39
To: surendra kumar <surendra_kr15@rediffmail.com>, Ghanshyam Pandey <ghanshyamlegal@gmail.com>,
"niplpower@gmail.com” <niplpower@gmail.com>, "GMITJBVN@gmail.com" <GMITJBVYN@gmail.com>

Sir,

Please find attached herewith the copy of the Counter Affidavit filed by the Deputy Commissioner, Seraikela
Kharsawan, Jharkhand (i.e. Respondent No. 6 herein) filed in the abovecaptioned matter, for your reference.
Thanking you.

Regards,

Aishwarya Rajyashree
Advocate.

ﬂ Counter Affidavit of DC Seraikela Kharsawan.pdf
6219K

https://mail.google.com/mail/u/0/?ik=bfbfe 3526 3&view=pt&search=all&permthid=thread-a:r5400413754367400721&simpl=msg-a:r539545630042... 11
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